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To,

Sub:-

Ref: -

Madam,

e
Copy to-

With reference to the above, I am directed to inform you that you have beengranted 5 (five) earned teave w.e.f. og-r2.2024 to 13.,,.2024 (prefixing 08.12.2024),along with station reave permission, with the officiar vehicre, at own cost, from theevening or 07.12,2024 tifl the mornin g or 14.12,2024. Further, you are to hand over thecharge of your Court and office to the next senror most ludicial officer available at the stationbefore proceeding on leave.

THE UHATIH GH oURT ATGUWAHATI
(HIGH COURT OF ASSAM, IiIAGALAND, MIZORAM A D ARUNACHAL PRADESH)

Smti Jayashree Bora,
Jt. Registrar (Vigilance),

Gauhati High Court,
Guwahati.

No.Hc.vu-2l/2oos t t I Sl { t A

Smti. Moushumi De,

District & Sessions Judge,
Bongatgaon.

+1.

December, 2024
Earned Leave.

Letter No.DJB.t-1 tl2O23-24l7OgZ, dtd. 26.t7.2024.

Yours faithfully,

ill_
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Dated Guwahati, the (

A da oL-tL- 25
I -rtr11

1. The Principal Accountant General (A&E), Assam, Guwahati, for information.
, (copy of durv fired in reave apprication in prerribed format is encrosed herewith).

11 ne Project Manager, Gauhati High Court.
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